Annexure — 2

Name of the corporate debtor - Digi Cablecomm Services Private Limited; Date of commenceme

nt of CIRP: 25.06.2026 (The IRP became aware of the Order on 29.06.2026); List of creditors as on: 16.07.2026
List of operational creditors (Government dues)

Details of Claimant Details of claim received Details of claim admitted Amount | Amount | Amount | Amount | Remarks, if
of of any | of claim | of claim any
Department Government | Identification Date of Amount Amount of Nature of | Amount | Amount | Whether |% of voting| continge | mutual not under
No. receipt claimed claim admitted claim covered | covered | related sharein | nt claim dues, | admitted |verificatio
. . ) by by party? CoC, if that may n

security | guarante applicable be set-off :
interest e

Commissioner, State - 07.07.2026 7,79,72,729 7,79,72,729 GST 0 0 No Not 0 0 0 0[Not Applicable

Commercial Taxes, |Government ‘ Applicable

West Bengal, 14

Beliaghata Road,

Kolkata - 700015

Total 7,79,72,729 7,79,72,729 - 0 0 - - 0 0 0 0 -

th



